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centres for purchasing paddy from farmers. FCI accepts only levy rice from the
millers as the Puducherry government has imposed 50 % levy on the rice millers
starting from Kharif Marketing Season (KMS) 2009-10.

Poor distribution and hoarding of foodgrains

351. SHRI BHUPENDER YADAV: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether poor distribution and hoarding of foodgrains is primarily
responsible for pushing up food prices in the country;

(b) if so, the details of procurement and distribution thereof, item-wise and
Statewise during the last three years, till date; and

(¢) what remedial steps Government has taken, so far, to improve the

situation, as common man is suffering a lot?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
PUBLIC DISTRIBUTION (PROE. K.V. THOMAS): (a) Under Targeted Public
Distribution System (TPDS), Government allocates foodgrains to States/Union
Territories (UTs) for distribution to Below Poverty Line (BPL) families including
Antyodaya Anna Yojana (AAY) families @ 35 kg per family per month. Allocation of
foodgrains to Above Poverty Line (APL) families are also made depending upon the
availability of foodgrains in the central pool and the past offtake. Presently, APL
allocations range between 15 Kg and 35 Kg per family per month in different States/
UTs. To augment availability of foodgrains at cheaper rates in the States/UTs,
Government has been making adhoc additional allocation for BPL and APL families
from time to time over and above normal TPDS allocation.

State Governments have a major role in checking prices of essential
commodities by curbing malpractices, profiteering and hoarding through a set of
administrative and regulatory measures. This Ministry has advised States/UTs to
curb malpractices, to check prices of essential commodities, put in place and
strengthen an appropriate mechanism for regular and intensive monitoring of prices
to detect short term fluctuations and take prompt corrective action to maintain
adequate supplies at affordable prices for consumers through direct market

intervention.

(b) Statements indicating the State-wise procurement of foodgrains (wheat
and rice) during the last three year’s and current year are given in Statement I and 1T
(See below). Statements showing State- wise allocation of foodgrains (wheat and
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rice) under TPDS during the last three years and current year are given in
Statements III(A) to (E) (See below).

(¢) In order to maintain supplies and securing availability and distribution
of essential commodities, Public Distribution System (Control) Order, 2001 has been
notified on August 31, 2001 which mandates the State and UT Governments to carry
out all required action to ensure smooth functioning of TPDS. An offence committed
in violation of the provisions of this Order is liable for penal action under the
Essential Commodities Act, 1955. In consultation with the State/UT Governments, a
nine-point Action Plan was evolved in 2006, which inter-alia includes continuous
review of BPL/AAY lists and to eliminate bogus/ineligible ration cards alongwith
strict action to be taken against the guilty to ensure leakage free distribution of
foodgrains.

Strengthening and streamlining of the Targeted Public Distribution System
(TPDS) is a continuous process. To improve functioning of TPDS, Government has
been regularly requesting State/UT Governments for continuous review of lists of
BPL and AAY Families, ensuring timely availability of foodgrains at Fair Price Shops
(FPSs), ensuring greater transparency in functioning of TPDS, improved monitoring
and vigilance at various levels, adoption of revised Model Citizen’s Charter, and
introduction of new technologies such as Computerisation of TPDS operations at
various levels and improving the efficiency of Fair Price Shop operations.

Other measures taken for checking food prices include strict enforcement of
Essential Commodities Act, 1955 and Prevention of Black-marketing and
Maintenance of Supplies of Essential Commodities Act, 1980, improvement of
distributional efficiency, reducing intermediation costs, promoting State intervention
for retailing essential commodities at reasonable prices, etc.

Statement-1

State-wise details of procurement of wheat during last three years

and current year

(in lakh tonnes)

State Procurement (Rms)#

2000-10  2010-11 2011-12 2012-13#* 2012-138

1 2 3 4 5 6

Bihar 496 1.83 5.56 596 15.0

Gujarat 075 367 1.05 157 15
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1 2 3 4 5 6

Haryana 6924 63.35 69.28 86.65 700
Madhya Pradesh 19.68 35.38 49.65 84.93 65.0
Maharashtra - - - - -
Punjab 107.25 102.05 109.58 128.31 108.0
Rajasthan 11.52 4.76 13.03 19.57 140
Uttar Pradesh 38.82 16.73 34.61 50.63 420
Uttarakhand 145 0.86 042 1.39 1.0
West Bengal - 0.09 - - 020
Others 0.14 011 0.17 0.62 13
ArL Inpia TotaL 253.81 225.14 283.85 38148 318.00

# Shows crop year from Oct to Sept. RMS for wheat is succeeding year. e.g. Crop Year
2010-11 corresponds to RMS 2011-12.

#% Ag on 2.8.2012

$ Estimated procurement as given by State Food Secretaries

Statement-I1

State-wise details of procurement of rice during

last three years and current year

(in lakh tonnes)

States Procurement (Kms)
2008-09  2009-10 2010-11 2011-12%* 2011-12#

1 2 3 4 5 6

Andhra Pradesh 90.61 754 96.09 73.75 107
Assam 0.03 0.08 0.16 011 -
Bihar 10.83 89 8.83 1534 95
Chhatisgarh 2848 33.51 3746 41.15 40
Gujarat - 0 0 0.4 0.15
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1 2 3 4 5 6

Haryana 14.25 18.19 16.87 19.81 174
Himachal Pradesh - 0 0.005 0.05 -
Jharkhand 135 023 0.002 293 -
Karnataka 107 0.80 1.8 350 52
Kerala 237 261 2.63 372 292
Madhya Pradesh 246 2.14 5.16 6.38 6.5
Maharashtra 261 22 3.08 1.58 1.65
Odisha 219 24.96 24.65 27.76 30
Punjab 85.53 92.75 80.35 7731 82
Rajasthan 0.11 0 0 - -
Tamil Nadu 11.99 1241 1543 1596 20
Uttar Pradesh 36.87 27.26 2554 3345 18
Uttrakhand 349 375 422 3.69 0.5
West Bengal 16.67 124 13.1 1720 12
Others 023 02 0.6 0.20 033
ArL Inpia ToTaL 3414 32034 34198 34744 353.15

* As on 9.8.2012

# Estimated procurement as given by State Food Secretaries



Statement ITI(A)

Allocation of RICE and WHEAT for the Year 2009-2010 to 2012-13 Under TPDS

(In Thousand tons)

SLNo.  States/Uts Rice Wheat
2009-10 2010-11 2011-12 2012-13* 2009-10 2010-11 2011-12  2012-13*

1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 3629.742 3520.058 3696.524 944.838 254.508 156.422 41.728 10.866
2. Arunanchal Pradesh 92124 92124 92124 23.031 9432 9432 9432 2.358
3. Assam 1208.46 1346.19 1440.962 373.194 277.506 326936 365.794 98.52
4. Bihar 1903.26 1949.208 1885.318 471.348 1534.221 1593.984 1764.994 454.62
5. Chhattisgarh 853.755 92628 932432 259.089 238.197 241.752 280.32 51939
6. Delhi 147.204 148.476 148.414 37.164 445344 447.258 449444 112566
7. Goa 39232 54465 51.358 13.395 7476 14.286 8.958 2304
8  Qujrat 329.448 369.27 329.448 82.362 1289.04 1516.728 1689.29 438915
9. Haryana 0 0 0 0 980.472 685.242 732422 189.003
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15.
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22.

23.

24.

25.

Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur

Meghalaya
Mizoram

Nagaland
Odisha
Punjab
Rajasthan
Sikkirn

Tamilnadu

185.364

532.672

721.86

1810.057

1051.724

223212

1715381

98.056

130.116
7542

95175

1723.032

0

0

4128

3557436

189.1

533.172

1002.099

1928904

1149.638

43751

1644.96

117.06

155.734
62.652

94.284

1789419

0

38616

4131

3557436

192416

533.172

1172262

2066.624

1156.304

317.712

1647.566

130.664

156.146
62.652

94.284

1727.376

0

0

4132

3557436

48.828

133.293

295518

831.072

296.805

79428

446499

34467

40338
15.663

23571

433701

0

0

10332

889.359

312,102

224132

583932

357435

249.88

2807.658

2793978

19.09

17.16
7488

34371

39282

121392

1945 464

2

210396

319.888

223932

317313

331572

250.008

2172944

2845452

24784

27.194
7488

32592

432369

786.348

1998.512

2

165396

326.73

223632

166.77

320022

275.37

2363.024

2999.548

29182

2555
7488

32592

391532

814.1

2115.14

295

165396

83.157

55908

44.145

138.56

71367

604.701

803.262

8271

6.807
1.872

8.148

115293

206994

544.875

0.738

41.349
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1 2 3 4 5 6 7 8 9 10
26.  Tripura 27396 274.482 274383 68.751 28.044 28.14 33204 7.059
27. Uttar Pradesh 2721.364 2831.742 2721.264 680.241 431853 4117206 4393326 1136.889
28. Uttranchal 175.56 180.408 183.64 47214 260.442 293.714 318.062 83.784
29.  West Bengal 1394.276 1572.468 1424.156 357.783 1922268 2029.396 2339598  606.516
30. Andman and Nicobar Islands 23.199 23424 23424 5.856 8.76 10.596 10.596 2649
31.  Chandigarh 3.696 3852 3852 0.963 221 27.528 31.128 8232
32.  Dadar and Nagar Haveli 8244 9.084 9432 2397 0.636 0.34 0.852 0219
33.  Damen and Diu 2292 282 2612 0.669 2028 2.16 23818 0.744
34.  Lakshadweep 4614 462 462 3.155 0 0 0 0
35.  Puducherry 41.772 46.854 47012 11.928 11.94 9.258 119 3.15
TotaL 24818987  26097.719 26127356 6962252 22783710 21449610 22749492 5945.840
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Statement (B)

Allocation of rice and wheat for special adhoc additional allocations made
under TPDS for 2009-10

(Qty. In Thousand Tons)

SLNo. States/Uts Rice Wheat
Allocation For Allocation For
AAY/BPL/APL. @MSP  AAY/BPL/APL. @MSP
Based/Derived Prices Based/Derived Prices

1 2 3 4

1. Andhra Pradesh 64.946 251474

2. Arunachal Pradesh 0.512 4.328

3. Assam 37384 52476

4. Bihar 237252 0.328

5. Chhattisgarh 52180 36.040

6. Delhi 42946 12.694

7. Goa 1.172 5228

8. Gujarat 175.140 0

9. Haryana 62.960 0
10.  Himachal Pradesh 16.844 8.296
11.  Jammu And Kashmir 12.260 23.780
12. Jharkhand 76.872 10.248
13.  Karnataka 16.208 172532
14.  Kerala 30.086 92.114
15. Madhya Pradesh 194.060 0
16.  Maharashtra 282362 72.178
17. Manipur 3346 4.794

18.  Meghalaya 2.188 6.792
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1 2 3 4
19.  Mizoram 0460 2.880
20.  Nagaland 1.816 4224
21.  QOdisha 127.286 8534
22.  Punjab 79.520 0
23.  Rajasthan 177.340 0
24.  Sikkim 2.100 0
25.  Tamilnadu 27326 250314
26.  Tripura 2274 12.166
27.  Uttar Pradesh 522.830 0
28.  Uttarakhand 20.048 4332
29.  West Bengal 268.778 21.682
30.  Andman And Nicobar Islands 0476 1.144
31.  Chandigarh 4.060 0
32.  Dadar And Nagar Haveli 0096 0624
33.  Daman And Diu 0304 0.146
34.  Lakshadweep 0 0220
35.  Puducherry 1.844 2.636
GRraND TotaL 2545.336 1062204




Statement (C)

Allocation of rice and wheat for special adhoc additional allocations made under TPDS for 2010-11

(Qty. In Thousand Tons)

SL.No. States/UTs Rice Wheat
Allocation for APL Allocation BPL Allocation Allocation for  APL Allocation BPL Allocation
AAY/ BPL/APL 6.1.2011 792010 and  AAY/BPL/APL 6.1.2011 7.9.2010 and
19.5.2010 @Rs. 11.85kg 6.1.2011@ BPL 19.5.2010 @Rs. 8.45/kg 6.1.2011@ BPL
@Rs 11.85/kg$ Issue Prices @ Rs 8.45/kg Issue Prices
1 2 3 4 5 §) 7 8
1 Andhra Pradesh 175.216 211.64 511.57 93741 4358 0
2. Arunachal Pradesh 3.146 2421 11.678 0.968 0.683 0914
3 Assam 114.119 164.239 290.794 82.262 118434 0
4, Bihar 121.166 54.351 371246 80.777 61.907 128968
5. Chhattisgarh 101.966 136.983 134.512 48.008 68.064 9272
o. Delhi 9.905 11.076 9.574 37.389 40433 21.79
7. Goa 3.966 3.892 3.68 1474 2.012 0
8. Gujarat 24.51 24.307 51.352 124.359 119.756 11122
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1 2 3 4 5 6 7 8

9. Haryana 0 0 0 53.516 51.205 60.504
10.  Himachal Pradesh 6.746 5.131 169 14.623 10.997 22516
11.  Jammu and Kashmir 18.194 34019 24 1244 29.12 14.04
12. Jharkhand 35.026 31.547 183.584 30.026 11.04 0
13.  Karnataka 90.636 99.956 198.332 69.793 36.966 41614
14.  Kerala 105.818 123.158 9697 48.052 56.735 28.683
15. Madhya Pradesh 12.923 19297 99.54 152.028 101.78 416.784
16.  Maharashtra 89.343 74.185 241.55 212.016 168.771 259.51
17. Manipur 5.116 3.628 17354 1.803 1.603 0.376
18.  Meghalaya 5.685 4248 19.034 1.948 1.525 0
19.  Mizoram 4276 17.651 10214 1402 0498 0
20.  Nagaland 6432 7469 12.672 3.836 6.395 1.838
21.  Odisha 73245 51944 252.906 42202 23875 0
22, Punjab 0 0 0 67.592 276.145 35.888
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23.  Rajasthan 40 4257 0 261478 235443 23042
24.  Sikkim 1.405 1.081 4.298 0.88 0.5605 02
25.  Tamilnadu 148.39 160.877 372918 8764 34.89 0
26.  Tripura 9.387 7.229 22622 2.887 2.4 0
27.  Uttar Pradesh 266.642 103.089 546.122 177764 232552 272758
28.  Uttarakhand 7.151 105.382 21.642 13572 60.268 16.546
29.  West Bengal 81.063 78.035 244512 165.828 124.787 152.64
30.  Andman and Nicobar Islands 0.799 0.681 1.852 0.578 0469 0.294
31.  Chandigarh 0431 0.352 1.516 3.02 3555 0.248
32.  Dadar and Nagar Haveli 0476 0300 1302 0.136 0.085 0.08
33.  Daman and Diu 0 0244 0246 0 0234 0.022
34.  Lakshadweep 0.158 0.15 023 0.029 0.024 0
35.  Puducherry 2691 2.175 6442 1.117 0.8064 0

GranD TOTAL: 1 379.884 # 1125.000 # 3421.014 # 1686.526 # 1375.000* 1578.990 #

# The total in certain cases may not add upto the Grand total shown of allocation made to the States due to reallocation made from the unlifted savings

within the overall allocations.
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Statement (D)

Allocation of rice and wheat for special adhoc additional allocations and allocations to poorest
districts made under TPDS for 2011-12

(Qtv. In Thousand Tons)

SLNo. States/UTs Rice Wheat

Special Adhoc BPL Alloca- AAY Alloca- Special Adhoc BPL Alloca- AAY Alloca-

additional Allocation  tion made tion made  additional Allocation  tion made tion made
for BPL 16.5.2011 to Poorest to Poorest for BPL 16.5.2011 to Poorest to Poorest
@ BPL Issue Prices Districts Districts @ BPL Issue Prices Districts Districts
1 2 3 4 5 0 7 8
1. Andhra Pradesh 311.57 71.869 44928 0 0 0
2. Arunachal Pradesh 6.678 0.399 0.283 0914 0.055 0
3 Assam 190.794 9458 5.882 30 0 0
4. Bihar 371.246 272076 95.009 228.968 165231 64.195
S. Chhattisgarh 134.512 92171 33429 9272 6352 0
6. Delhi 9.574 0 0 2179 0 0
7. Goa 3.68 0 0 0 0 0
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10.
11.
12.
13.
14.
15.
16.
17.
18.
19.

21.
22.

23.

Gujarat

Haryana
Himachal Pradesh
Jammu And Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Odisha

Punjab

Rajasthan

51352
0

169
04
183.584
198332
9442
99.54
24155
12354
14033
10214
12672
252.906
0

0

10.03

4484
7291
92355
16
2.988
50297
31451
0867
106
0.008
0.157

88.744

9.036

0459
1.648
30.874
995
142
11.676
20.001
0351
0.859
0.061
0.097

55.189

11122
60.504
22516
14.04
0
41614
24.748
216.784
259.51
0.376
0

0

6.838

35.888

18642

21724

7459

5973

2414

3357
0.660
153217
33.789
0017

0

0

0.037

1.134

70.762

10.712

228

0621
0404

2088

62.854

20571

0024

0.705

28292
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[VHAVS VAIVI

1 2 3 4 5 0 7 8
24.  Sikkim 9378 0241 0.023 14 0 0
25.  Tamilnadu 372918 25247 15.701 0 0 0
26.  Tripura 22622 1.811 0923 0 0 0
27.  Uttar Pradesh 546.122 110.608 81477 272758 84.613 39.9660
28.  Uttarakhand 21.642 1.396 0.346 16.546 0.713 0.147
29.  West Bengal 244.512 98435 55.833 15264 61449 43.598
30.  Andman And Nicobar Islands 1.852 0 0 0294 0 0
31.  Chandigarh 1.516 0 0 0.248 0 0
32.  Dadar And Nagar Haveli 1.302 0 0 0.08 0 0
33.  Daman And Diu 0246 0 0 0.022 0 0
34.  Lakshadweep 023 0 0 0 0 0
35.  Puducherry 6442 0 0 0 0 0
GranD TotaL 3421.013* 989.593 484.455 1578.990* 618956 276457

# The total in certain cases may not add upto the Grand total shown of allocation made to the States due to reallocation made from the unlifted savings

within the overall allocations.
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Statement (E)

Statement showing allocation of rice and wheat for special adhoc additional allocations and

allocations to poorest districts made under TPDS for 2012-13

(Qty. In Thousand Tons)

SL.No. States/UTs Rice Wheat
Special Adhoc BPL Alloca- AAY Alloca- Special Adhoc BPL Alloca- AAY Alloca-
additional Allocation  tion made tion made  additional Allocation  tion made tion made
for BPL 2.7.2012 to Poorest to Poorest for BPL 2.7.2012 to Poorest to Poorest
@ BPL Issue Prices Districts Districts @ BPL Issue Prices Districts Districts
1 2 3 4 5 6 7 8
1. Andhra Pradesh 280.413 0 11.584 31.157 0 0
2. Arunachal Pradesh 0.01 0 0 1.5818 0 0
3. Assam 126.715 26.273 0 14.0794 0 0
4, Bihar 334.12 416.023 0 166.0926 179.372 0
5. Chhattisgarh 121.061 123.444 0 227232 8.508 0
6. Delhi 8.617 0 0 22.7474 0 0
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1 2 3 4 6 7
7. Goa 3312 0 0.368 0
8. Gujarat 46217 0 1163552 0
9. Haryana 0 0 60.54 7.164
10.  Himachal Pradesh 15210 0 24206 0
11.  Jammu And Kashmir 38.160 8.818 1828 2939
12 Jharkhand 165.226 0 18.3584 0
13.  Karnataka 178.499 26.013 61.4472 5382
14.  Kerala 84.978 0 34.19 0
15. Madhya Pradesh 89.586 34231 226.738 136925
16.  Mabharashtra 217.3%4 0 283.665 0
17. Manipur 11.119 0 16114 0
18.  Meghalaya 12.63 0 14033 0
19.  Mizoram 4.693 0.159 0.5214 0
20.  Nagaland 6905 0 26052 0
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21.  Odisha 227.615 119.901 0 25.2906 0 0
22, Punjab 0 0 0 35.888 0 0
23.  Rajasthan 0 0 0 18042 50.538 0
24.  Sikkim 2968 044 0 0.3298 0 0
25.  Tamilnadu 335.626 0 0 37.2918 0 0
26.  Tripura 2036 1.746 0 22622 0 0
27.  Uttar Pradesh 491.509 90422 0 327.3702 69.134 0
28.  Uttarakhand 19478 1.155 0 18.7102 0.526 0
29.  West Bengal 220.061 159.651 0 1770912 99.664 0
30.  Andman And Nicobar Island 1.667 0 0 04792 0 0
31.  Chandigarh 1364 0 0 0.3996 0 0
32.  Dadar And Nagar Haveli 1.172 0 0 02102 0 0
33.  Daman And Diu 0221 0 0 0.0466 0 0
34.  Lakshadweep 0.207 0 0 0.023 0 0
35.  Puducherry 5.798 0 0 0.0442 0 0

GranD TotaL 3078911 1008.276 11.584 1921.0913 560.152 0
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